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Case Details

Bench :-     Bombay

CNR No. :- HCBM010166312022

e-Filing No.
:- ECHCBM01001942022 e-Filing Date :-    16/04/2022

Stamp No.
:- CRAST/9787/2022

Filing Date
:- 19/04/2022

Petitioner :- THROUGH COLLECTOR RATNAGIRI -

Respondent
:- SHRI MAYURESH ASHOK AAMBURLE -

Petn.Adv. :- Government Pleader

District :-
RATNAGIRI Bench :- SINGLE

Status :- Pre-Admission

Act :- National Green Tribunal Act 2010
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Under
Section :- 14,29

Office Info.

Misc. Info

Objection(s)

Paper Index

Conn. Matters

Appl. cases

Listing Dates/Orders

Lower Court Details

PLEASE NOTE: FUTURE DATES IN CASE OF PRE-ADMITTED CASES ARE COMPUTER
GENERATED PROVISIONAL DATES OF LISTING EXCEPT WHERE HON'BLE COURTS HAVE
GIVEN DUE DATES. THE PROVISIONAL DATES MAY CHANGE, SUBJECT TO LISTING
DIRECTIONS OF THE RESPECTIVE HON'BLE COURTS FROM TIME TO TIME. PLEASE
MONITOR DAILY CAUSELISTS FOR CONFIRMED LISTINGS.
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High Court Of Bombay Case Status

1. SMS
2. Mobile Users

Address for correspondence

The Registrar General,
Bombay High Court,Fort, Mumbai -32.

Right to Information

Public Information Officers and Appellate Authorities

Site Developed & Maintained By Computer Cell,Bombay High Court. Hosted by N.I.C.-SPNDC-A | Disclaimer |
Last Updated On 29/04/2025 | Policy Statement | All rights reserved.
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